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(Placed in Library, See No. LT 10057/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI ABU HASEM KHAN CHOUDHURY):
Madam, on behalf of my senior colleague Shri Ghulam Nabi Azad, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Lokopriya Gopinath Bordoloi Regional Institute of Mental Health,
Tezpur, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the Lokopriya Gopinath Bordoloi
Regional Institute of Mental Health, Tezpur, for the year 2012-
2013.

(Placed in Library, See No. LT 10058/15/13)

2 A copy of the Annual Report (Hindi and English versions) of the
National Board of Examinations, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the National Board of
Examinations, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10059/15/13)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Tuberculosis and Respiratory Diseases,
New Delhi, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the National Institute of
Tuberculosis and Respiratory Diseases, New Delhi, for the year

2012-2013.

(Placed in Library, See No. LT 10060/15/13)

(4) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Biologicals, Noida, for the year 2012-2013,
alongwith Audited Accounts.

(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the National Institute of
Biologicals, Noida, for the year 2012-2013.

(Placed in Library, See No. LT 10061/15/13)

(55 () A copy of the Annual Report (Hindi and English versions) of the



Indian Nursing Council, New Delhi, for the year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Nursing Council, New Delhi, for the year 2012-2013,
together with Audit Report thereon.

(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the Indian Nursing Council, New
Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10062/15/13)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the
Postgraduate Institute of Medical Education and Research,
Chandigarh, for the vyear 2012-2013, alongwith Audited
Accounts.
(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the Postgraduate Institute of
Medical Education and Research, Chandigarh, for the year 2012-
2013.

(Placed in Library, See No. LT 10063/15/13)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Mental Health and Neuro Sciences,
Bangalore, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the National Institute of Mental

Health and Neuro Sciences, Bangalore, for the year 2012-2013.

(Placed in Library, See No. LT 10064/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On behalf of my colleague Shri G.K.
Vasan, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(a) (i)  Review by the Government of the working of the Central
Inland Water Transport Corporation Limited, Kolkata, for the
year 2012-2013.

(i) Annual Report of the Central Inland Water Transport
Corporation Limited, Kolkata, for the year 2012-2013,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 10065/15/13)

(b) (i)  Review by the Government of the working of the Cochin



Shipyard Limited, Kochi, for the year 2012-2013.

(i) Annual Report of the Cochin Shipyard Limited, Kochi, for the
year 2012-2013, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10066/15/13)

(2) (i) A copy of the Annual Administration Report (Hindi and English
versions) of the Kandla Port Trust, Kandla, for the year 2012-
2013.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Kandla Port Trust, Kandla,
for the year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Kandla Port Trust, Kandla, for the year 2012-2013,
together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Kandla Port
Trust, Kandla, for the year 2012-2013. ...(Interruptions)

(Placed in Library, See No. LT 10067/15/13)

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): I beg to lay on
the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(@ (i) Review by the Government of the working of the Singareni
Collieries Company Limited, Khamman, for the year 2012-2013.
(i)  Annual Report of the Singareni Collieries Company Limited,
Khamman, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.\

(Placed in Library, See No. LT 10068/15/13)

(b) (i) Review by the Government of the working of the Coal India
Limited, Kolkata, and its subsidiary companies for the year
2012-2013.
(i)  Annual Report of the Coal India Limited [Vol. I and Vol. II (Part
I & II)], Kolkata, for the year 2012-2013, and its subsidiary
companies alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10069/15/13)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 28 of the Mines
and Minerals (Development and Regulation) Act, 1957:-

(i) S.0. 784(E) published in Gazette of India dated 20th March, 2013, making certain amendments in the Notification
No. S.0. 2155(E) dated 215t September, 2011.



(ii) S.0. 942(E) published in Gazette of India dated 11t" April, 2013, making certain amendments in the Notification
No. S.0. 784(E) dated 20th March, 2013.

(Placed in Library, See No. LT 10070/15/13)

THE MINISTER OF STEEL (SHRI BENI PRASAD VERMA): I beg to lay on

the Table a copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 619A of the Companies Act, 1956:-

1 (@ Review by the Government of the working of the MECON
Limited, Ranchi, for the year 2012-2013.

(ii) Annual Report of the MECON Limited, Ranchi, for the year

2012-2013 alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10071/15/13)

2 O Review by the Government of the working of the Steel
Authority of India Limited, New Delhi, for the year 2012-
2013.
(i) Annual Report of the Steel Authority of India Limited, New
Delhi, for the year 2012-2013 alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10072/15/13)

3 (@ Review by the Government of the working of the Bisra
Stone Lime Company Limited, Kolkata, for the year 2012-
2013.
(ii) Annual Report of the Bisra Stone Lime Company Limited,
Kolkata, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 10073/15/13)

(4) (M Review by the Government of the working of the Eastern
Investments Limited, Kolkata, for the year 2012-2013.
(ii) Annual Report of the Eastern Investments Limited,
Kolkata, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 10074/15/13)

5 O Review by the Government of the working of the MOIL
Limited, Nagpur, for the year 2012-2013.
(i) Annual Report of the MOIL Limited, Nagpur, for the year
2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.



(6)

()

(Placed in Library, See No. LT 10075/15/13)

(M Review by the Government of the working of the NMDC
Limited, Hyderabad, for the year 2012-2013.

(i) Annual Report of the NMDC Limited, Hyderabad, for the
year 2012-2013, alongwith  Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10076/15/13)

(M Review by the Government of the working of the MSTC
Limited, Kolkata, for the year 2012-2013.

(ii) Annual Report of the MSTC Limited, Kolkata, for the year
2012-2013 alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10077/15/13)

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg to lay on the Table:-

(1)

(2

(3)

(4)

&)

(i) A copy of the Annual Report (Hindi and English versions) of the Centre for
Cultural Resources and Training, New Delhi, for the year 2012-2013, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Centre for Cultural Resources and Training, New Delhi, for the
year 2012-2013.

(Placed in Library, See No. LT 10078/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the Kalakshetra
Foundation, Chennai, for the year 2011-2012, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Kalakshetra Foundation, Chennai, for the year 2011-2012.
Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (2) above.

(Placed in Library, See No. LT 10079/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Central University
of Tibetan Studies, Varanasi, for the year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Tibetan Studies, Varanasi, for the year 2012-2013, together with
Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Central University of Tibetan Studies, Varanasi, for the year 2012-
2013.

(Placed in Library, See No. LT 10080/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the West Zone



Cultural Centre, Udaipur, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the West Zone Cultural Centre, Udaipur, for the year 2012-2013.

(Placed in Library, See No. LT 10081/15/13)

(6) A copy of the Ancient Monuments and Archaeological Sites and Remains (Amendment) Rules, 2011 (Hindi and English

versions) published in Notification No. G.S.R. 37(E) in Gazette of India dated 20th January, 2012 under Section 38 of the
Ancient Monuments and Archaeological Sites Remains Act, 1958.

(7)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (6) above.

(Placed in Library, See No. LT 10082/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF K.V.
THOMAS): I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English versions) of
the Central Warehousing Corporation, New Delhi, for the
year 2012-2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Warehousing
Corporation, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10083/15/13)

(2) A copy of Notification No. G.S.R.697(E) (Hindi and English versions) published in Gazette of India dated 22"d October,
2013 notifying the Factory-wise Fair and Remunerative Price of Sugar for the sugar season 2012-13 under sub-section (6)
of Section 3 of the Essential Commodities Act, 1955.

(Placed in Library, See No. LT 10084/15/13)

(3) A copy of the Warehousing (Development and Regulatory) Authority, appointment of Chairperson and other members
(Amendment) Rules, 2013 (Hindi and English versions) published in Notification No. G.S.R. 669(E) in Gazette of India dated

3"d October, 2013 under Section 52 of the Warehousing (Development and Regulation) Act, 2007.

(Placed in Library, See No. LT 10085/15/13)

(4) A copy of the Notification No. G.S.R.730(E) (Hindi and English versions) published in Gazette of India dated 12th
November, 2012, rescinding of Warehousing (Development and Regulatory) Authority-Financial and Managerial Powers
Rules, 2010 issued under sub-section (2) of Section 50 of the Warehousing (Development and Regulation) Act, 2007.

(Placed in Library, See No. LT 10086/15/13)

(5) A copy of the Legal Metrology (Government Approved Test Centre) Rules, 2013 (Hindi and English versions) published
in Notification No. G.S.R. 593(E) in Gazette of India dated 5t September, 2013 under sub-section (4) of Section 52 of the



Legal Metrology Act, 2009.

(Placed in Library, See No. LT 10087/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION AND MINISTER OF
STATE OF THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(@ (1 Statement regarding Review by the Government of the working
of the National Fertilizers Limited, New Delhi, for the year 2012-
2013.
(i) Annual Report of the National Fertilizers Limited, New Delhi, for
the year 2012-2013, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10088/15/13)

(b) (i)  Statement regarding Review by the Government of the working
of the Madras Fertilizer Limited, Chennai, for the year 2012-
2013.
(i) Annual Report of the Madras Fertilizer Limited, Chennai, for the
year 2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10089/15/13)

(© (i)  Statement regarding Review by the Government of the working
of the Fertilizer Corporation of India Limited, New Delhi, for the
year 2012-2013.
(i) Annual Report of the Fertilizer Corporation of India Limited, New
Delhi, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10090/15/13)

(d) (i)  Statement regarding Review by the Government of the working
of the Hindustan Fertilizer Corporation Limited, New Delhi, for
the year 2012-2013.
(i) Annual Report of the Hindustan Fertilizer Corporation Limited,
New Delhi, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10091/15/13)
(e) (i)  Statement regarding Review by the Government of the working
of the FCI Aravali Gypsum and Minerals India Limited, Jodhpur,

for the year 2012-2013.

(i) Annual Report of the FCI Aravali Gypsum and Minerals India



(f

(9

(h)

()

)

(k)

()

(ii)

(i)

(if)

(ii)

()
(ii)

()
(ii)

()

Limited, Jodhpur, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10092/15/13)

Statement regarding Review by the Government of the working
of the Projects and Development India Limited, Noida, for the
year 2012-2013.

Annual Report of the Projects and Development India Limited,
Noida, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10093/15/13)

Statement regarding Review by the Government of the working
of the Brahmaputra Valley Fertilizer Corporation Limited,
Dibrugarh, for the year 2012-2013.

Annual Report of the Brahmaputra Valley Fertilizer Corporation
Limited, Dibrugarh, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10094/15/13)
Statement regarding Review by the Government of the working
of the Rashtriya Chemicals Fertilizers Limited, Mumbai, for the
year 2012-2013.

Annual Report of the Rashtriya Chemicals Fertilizers Limited,
Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10095/15/13)

Review by the Government of the working of the Brahmaputra
Cracker and Polymer Limited, Dibrugarh, for the year 2012-2013.
Annual Report of the Brahmaputra Cracker and Polymer Limited,
Dibrugarh, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10096/15/13)

Review by the Government of the working of the Hindustan
Organic Chemicals Limited, Mumbai, for the year 2012-2013.
Annual Report of the Hindustan Organic Chemicals Limited,
Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10097/15/13)

Review by the Government of the working of the Hindustan



(2)

(3)

(ii)

(i)

(ii)

()

(ii)

Insecticides Limited, New Delhi, for the year 2012-2013.

Annual Report of the Hindustan Insecticides Limited, New Delhi,
for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10098/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Plastics Engineering and Technology,
Chennai, for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Plastics
Engineering and Technology, Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 10099/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Indian Statistical Institute, Kolkata, for the year 2012-2013,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Statistical Institute,
Kolkata, for the year 2012-2013.

(Placed in Library, See No. LT 10100/15/13)

MADAM SPEAKER: Shrimati Jayanthi Natarajan — Not there. Shri Jitendra Singh.

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS AND MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI
JITENDRA SINGH): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(b)

0

(ii)

0

(ii)

Review by the Government of the working of the BEML
Limited, Bangalore, for the year 2012-2013.

Annual Report of the BEML Limited, Bangalore, for the
year 2012-2013, alongwith  Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10105/15/13)
Statement regarding Review by the Government of the
working of the Hindustan Shipyard Limited, Visakhapatnam,
for the year 2012-2013.

Annual  Report of the Hindustan Shipyard Limited,
Visakhapatnam, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor
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General thereon.

(Placed in Library, See No. LT 10106/15/13)
Review by the Government of the working of the Bharat
Electronic Limited, Bangalore, for the year 2012-2013.
Annual Report of the Bharat Electronic Limited, Bangalore,
for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10107/15/13)
Review by the Government of the working of the Garden
Reach Shipbuilders and Engineers Limited, Kolkata, for the
year 2012-2013.
Annual Report of the Garden Reach Shipbuilders and
Engineers Limited, Kolkata, for the vyear 2012-2013,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10108/15/13)

Review by the Government of the working of the Mishra
Dhatu Nigam Limited, Hyderabad, for the year 2012-2013.
Annual Report of the Mishra Dhatu Nigam Limited,
Hyderabad, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 10109/15/13)

Review by the Government of the working of the Mazagon
Dock Limited, Mumbai, for the year 2012-2013.

Annual Report of the Mazagon Dock Limited, Mumbai, for
the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10110/15/13)
A copy of the Annual Report (Hindi and English versions)
of the Himalayan Mountaineering Institute, Darjeeling, for
the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Himalayan
Mountaineering Institute, Darjeeling, for the year 2012-
2013.

(Placed in Library, See No. LT 10111/15/13)
A copy of the Annual Report (Hindi and English versions)
of the Nehru Institute of Mountaineering, Uttarkashi, for
the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Nehru Institute of
Mountaineering, Uttarkashi, for the year 2012-2013.

(Placed in Library, See No. LT 10112/15/13)

A copy of the Annual Report (Hindi and English versions)
of the Jawahar Institute of Mountaineering and Winter
Sports, Pahalgam, for the year 2012-2013, alongwith



Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawahar Institute of
Mountaineering and Winter Sports, Pahalgam, for the year
2012-2013.

(Placed in Library, See No. LT 10113/15/13)
5 O Statement regarding Annual Report (Hindi and English
versions) of the Aeronautical Development Agency,
Bangalore, for the year 2012-2013, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Aeronautical

Development Agency, Bangalore, for the year 2012-2013.

(Placed in Library, See No. LT 10114/15/13)

(6) A copy of the Navy (Discipline and Miscellaneous Provisions) Amendment Regulations, 2013 (Hindi and English

versions) published in Notification No. S.R.O. 56 in weekly Gazette of India dated 7t September, 2013 under Section 185 of
the Navy Act, 1957.

(Placed in Library, See No. LT 10115/15/13)

(7) (i) A copy of the Annual Report (Hindi and English versions)
of the Organising Committee Commonwealth Games
2010 Delhi, New Delhi, for the year 2011-2012.
(i) A copy of theAnnual Accounts (Hindi and English
versions) of the Organising Committee Commonwealth
Games 2010 Delhi, New Delhi, for the year 2011-2012,
together with Audit Report thereon.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Organising Committee
Commonwealth Games 2010 Delhi, New Delhi, for the
year 2011-2012.
(8)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 10116/15/13)

(9) A copy of the First Statutes of the Rajiv Gandhi National Institute of Youth Development, 2013 (Hindi and English

versions) published in Notification No. G.S.R. 461(E) in Gazette of India dated 4t" July, 2013 under Section 31 of the Rajiv
Gandhi National Institute of Youth Development Act, 2012.

(Placed in Library, See No. LT 10117/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to Iay on the
Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
National Disaster Management Authority, New Delhi, for the year
2011-2012.



(2)  Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 10118/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On behalf of Shrimati Panabaka Lakshmi, I
beg to lay on the Table:-

1 @
(i)
2 O
(i)

A copy of the Annual Report (Hindi and English versions) of
the Export Promotion Council for Handicrafts, New Delhi, for
the year 2012-2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Export Promotion Council
for Handicrafts, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10119/15/13)
A copy of the Annual Report (Hindi and English versions) of
the Bombay Textile Research Association, Mumbai, for the
year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Bombay Textile Research
Association, Mumbai, for the year 2012-2013.

(Placed in Library, See No. LT 10120/15/13)

(3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-

(a)

(b)

(4)

(i)  Review by the Government of the working of the
British India Corporation Limited, Kanpur, for the year
2012-2013.

(i) Annual Report of the British India Corporation Limited,
Kanpur, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 10121/15/13)

(i)  Review by the Government of the working of the
Handicrafts and Handlooms Exports Corporation of
India Limited, New Delhi, for the year 2012-2013.

(i) Annual Report of the Handicrafts and Handlooms
Exports Corporation of India Limited, New Delhi, for
the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10122/15/13)

(i) A copy of theAnnual Report (Hindi and English
versions) of the Central Silk Board, Bangalore, for the
year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English
versions) of the Central Silk Board, Bangalore, for the
year 2012-2013, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Silk



(5)

(6)

(7)

(8)

9

(10)

(i)

(i)

(i)

()

(i)

()

(i)

()

(i)

(i)

(i)

Board, Bangalore, for the year 2012-2013.

(Placed in Library, See No. LT 10123/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Powerloom Development and Export
Promotion Council, Mumbai, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Powerloom
Development and Export Promotion Council, Mumbai,
for the year 2012-2013.

(Placed in Library, See No. LT 10124/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Wool Research Association, Thane,
for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Wool Research
Association, Thane, for the year 2012-2013.

(Placed in Library, See No. LT 10125/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Central Wool Development Board,
Jodhpur, for the year 2012-2013, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Wool
Development Board, Jodhpur, for the year 2012-2013.

(Placed in Library, See No. LT 10126/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Wool and Woollens Export Promotion
Council, New Delhi, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Wool and
Woollens Export Promotion Council, New Delhi, for the
year 2012-2013.

(Placed in Library, See No. LT 10127/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Ahmedabad Textile Industry's
Research Association, Ahmedabad, for the year 2012-
2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Ahmedabad
Textile Industry's Research Association, Ahmedabad,
for the year 2012-2013.

(Placed in Library, See No. LT 10128/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Carpet Export Promotion Council,
Noida, for the year 2012-2013, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Carpet Export
Promotion Council, Noida, for the year 2012-2013.

(Placed in Library, See No. LT 10129/15/13)



(11) A copy of the Ministry of Textiles, Central Silk Board, Scientist Group 'A' Post, Recruitment Rules, 2013 (Hindi and

English versions) published in Notification No. G.S.R. 758(E) in Gazette of India dated 28t November, 2013 under sub-
section (3) of Section 13 of the Central Silk Board Act, 1948.

(Placed in Library, See No. LT 10130/15/13)

ARRIP RIRI SR ferpifsar dqrert 3 s #dqt (off M dscn snfde): sEica, i soRIRI SIeRI delr SPRIRIA StersferRI
(srarare forareun) siféiformr, 1989 &t arer 23 &t 3w (2) P el SBRIRIA SIfeRI den eRIRIA SerenferRn (3R forarun) et
form1, 2013 St 8 srawwz, 2013 P A & Isiue 3 SR Ieen M0 w10 610 725(ar) 3 ywIforT gu &1, Bt v yfer (RBect aen sEysh
JAFPD0T) AT Ul U2 IXICAT G|

(Placed in Library, See No. LT 10131/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRIMATI SANTOSH CHOWDHARY): I beg
to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Council for Research in Yoga and Naturopathy, New

Delhi, for the year 2012-2013, alongwith Audited Accounts.
(2) A copy of the Review (Hindiand English versions) by the
Government of the working of the Central Council for Research in

Yoga and Naturopathy, New Delhi, for the year 2012-2013.
(Placed in Library, See No. LT 10132/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
R.P.N. SINGH): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-
(i)  Review by the Government of the working of the
Rehabilitation Plantations Limited, Kollam, for the year
2012-2013.

(i)  Annual Report of the Rehabilitation Plantations
Limited, Kollam, for the year 2012-2013, alongwith
Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 10133/15/13)
(2) (i) A copy of the Annual Report (Hindi and English
versions) of the REPCO Bank Limited, Chennai, for the
year 2012-2013, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English
versions) by the Government of the working of the
REPCO Bank Limited, Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 10134/15/13)



(3) A copy each of the following Notifications (Hindi and English versions) issued under Section 11 of the National
Investigation Agency Act, 2008:-

@

S.0. 2494(E) published in Gazette of India dated 19th August, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

S.0. 2495(E) published in Gazette of India dated 19t August, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

S.0. 2995(E) published in Gazette of India dated 3@ October, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

S.0. 2996(E) published in Gazette of India dated 34 October, 2013, regarding appointment of 'Judge' to preside
over the Special Court under the National Investigation Agency Act, 2008.

S.0. 3271(E) published in Gazette of India dated 29th October, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

S.0. 3272(E) published in Gazette of India dated 29th October, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

S.0. 3406(E) published in Gazette of India dated 9t" November, 2013, regarding appointment of 'Judge' to
preside over the Special Court under the National Investigation Agency Act, 2008.

(Placed in Library, See No. LT 10135/15/13)

(4) A copy each of the following Notifications (Hindi and English versions) issued under Section 15 of the National
Investigation Agency Act, 2008:-

©)

O]

(iii)

(v)

S.0. 3052(E) published in Gazette of India dated 8t" October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of Nagaland.

S.0. 3053(E) published in Gazette of India dated 8th October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of Kerala.

S.0. 3054(E) published in Gazette of India dated 8t" October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of Karnataka.

S.0. 3055(E) published in Gazette of India dated 8t October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of Manipur.

S.0. 3056(E) published in Gazette of India dated 8t October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of National Capital Territory of Delhi.

S.0. 3057(E) published in Gazette of India dated 8t October, 2013, regarding appointment of Special Public
Prosecutors on behalf of the National Investigation Agency before any trial court or appellate court or
revisional court established by law in the territory of the State of Assam.

(Placed in Library, See No. LT 10136/15/13)

A copy of Notification No.S.0. 2760(E) (Hindi and English versions) published in Gazette of India dated 13t
September, 2013, specifying Shri Rakesh Singh, Joint Secretary (IS-I) in the Ministry of Home Affairs, Government of
India, as the Designated Authority for the purposes of the Unlawful Activities (Prevention) Act, 1967 issued under



sub-section (1) of section (2) of the said Act.

(Placed in Library, See No. LT 10137/15/13)

DI Fiqrern 3 IS Af T FIEl YRiTH0T el AGIcRT 3 IS Al (Sh. arvr orT #w1da): sidical, ¥ fororferlR3aa g, st el W Radr
5:_

(1) Stororer Set Sacwdic A, 3ioic b ad 2012-2013 & aiftfes yferdcor &1 v gfer (Bodt aer spjsht Zizdmur) derr cramifeng o,
(2) arrerct 33t Saciudic A, sioic B ad 2012-2013 & driwur 6 DR grI Adlen B v yfer (Bodt den st Aixm2on))

(Placed in Library, See No. LT 10138/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI KODIKKUNNIL SURESH): Madam, I

beg to lay on the Table a copy each of the following Notifications (Hindi and English versions) under sub-section (3) of
Section 37 of the Apprentices Act, 1961:-

(1) The Apprenticeship (Amendment) Rules, 2013 published in Notification No. G.S.R. 656(E) in Gazette of India
dated 25t September, 2013.

(2) The Apprenticeship (Second Amendment) Rules, 2013 published in Notification No. G.S.R. 662(E) in Gazette of
India dated 27th September, 2013.

(Placed in Library, See No. LT 10139/15/13)

...(Interruptions)

DY Fiqrcr 3 IS A dUT WIET YRIZTBI IeheT AcIerT 3 I Al (off af¥e srerar):
HAIGI, d [o1eolfe1Rad U AT Ueel UL Al &~

(1) (o) Qa9 3 telic WRICST vUs BRI Isc sreifyd, of fgoch &
ad 2012-2013 & aiftfow yferdcor &) vas yfer (f3odt aen sid)sh
DB IN)|

(@) Yeame Siiw wic AR eus Bt A SHEildc, off fBecll b ad 2012-
2013 & aiftf crRapll &t v gl (Boct e Pl rd2vr) der 3o 1=
RAm3teT giidee |

(citor)  Qeaoret Siiw twiic Q2RI eus Bell A selil¥c], off Kecll B ad 2012-
2013 & oriwur & DR gRI Jefien 6 v gf (Bedt der sB)sh xaur))

(Placed in Library, See No. LT 10140/15/13)

(2) (ew)  ororerel DI-sifued Aforrel sif 3=, off feeht & ad 2012-2013
& qIftid yferdgol bl uap yfer (f&oct e sp)sit Axm=un))

() ororoict @r-ifuica Aforrot sifw $fSe, off fSecft b ad 2012-2013 & afis
crail &1 v gfer (Bodh den sis)sht 2ieds3ur) delr 361 U2 cRam3iel giidcer |

(fﬂa) ol9lelel PI-3ifufea Jforret 3ifw sfe=, ofs Geelt & af 2012-2013 & PRI
&6t ATDR gRI eften o v gier (Boct den sivjsht sizamzun),



(Placed in Library, See No. LT 10141/15/13)

(3) (v>) olgfelel SifRIcRiSA wus AfSiede siferea] Sacudic &S, sfsena & ai 2012-2013
& aiftfes yferdcar &t v gier (fBact aen o)t 3izam2un) den cam3ifen o,

(1) otorIe sifrcrRiigt vus Afiedct sifiuca Sactuidie @S, sfsstia & ad 2012-2013
P PRIDBUI Gt DR gRI eften o v gfr (o den siojstt sizmn),

(Placed in Library, See No. LT 10142/15/13)

(4) duoht siférforma, 1956 &t et 6190 &t 3uemr (1) P siceia fowefeaa uql o vw-vw yfer (fJodt aenr s@)sh
3D -

(ep) X WA DI-sifuvee s sfEen fafes, o fooch & ad
2012-2013 & DrRidvr & IRDR grRI Jsdier |

(@) }c oA DI-siiume e $fEn fafics, o fgoclt @1 ad
2012-2013 o1 arftfo yferdcol, cRAUSHAA oA den 3ol U
forRIqm-AeIcRarSigid &I feraforR |

(Placed in Library, See No. LT 10143/15/13)
(5) (o) onfyerc fawrr @S, oita d ad 2012-2013 & arftfeo yferdcor
&1 v gfer (fBodt aer syl a2

(cY) o fAwrt &I, wifea b af 2012-2013 & aiftfen crasill &t e yfer (Bodt
el Siooit TTD20T) el 3ol UT CRAMIISHT Yfedaal |

(cior)  onf¥ret Aot @S, @ifca & ad 2012-2013 S DrIwT S RPR gRI AedlsT
&l v yfer (Bodt aen sE)sh @),

(Placed in Library, See No. LT 10144/15/13)

(6) (u®) ol9pelel BlicpeaR dIS, [send & ai 2012-2013 & aitie yferdget @I v
gfer (RBodt aen 3iP)sh 2za2or) den cRamiEia d,

(1) otermict sifiédeR &S, Fysonia & aif 2012-2013 & Driwur B WRDR GRI
Jeflen &t v gfer (Bodt aen sEfsh 3smaun),

(Placed in Library, See No. LT 10145/15/13)

(7) () aifer wRi wofl-fasiorT daiifters, o ectt b af 2012-2013 & aftfes
yfedcal &t v gier (fBoct aen siojsht 2izazon) den camiféna o,

(GY) eict OB woft-fisior dificer, off fectt d ad 2012-2013 & wridw2ul
&bt DR g1 Jeflen o v gl (fBach den siofsht sizamun),

(Placed in Library, See No. LT 10146/15/13)

(8) (ew) oarorrer $RecvIe 3if wiic 3cel dolowic, 3o2r€ic d ad 2012-
2013 & arftie yferdaat ot v yfer (f3odt aen 3oel 1))



(@)

(efior)

(9) (=)

G

(cftor)

(10) (=)

ol9lolel sReezIc 3w telic 8 dolsldic, 8amis o ai 2012-2013 & aftio
cranit &1 v gt (Bodt aen si)sh 2ieds3ur) del 3ol U2 cRam3iel giidcer |

Sl9mlel sBeeRIe it weiic 3ce doonic, 3ome b ad 2012-2013 &
PRIBT Pl IRPR GRI Wwtel 6t v Yfer (Boct e siE)eh a2

(Placed in Library, See No. LT 10147/15/13)

ol9lolcl PI-3ifufed Saciudic PpruUml, Has d ay 2012-2013 &
aIftic yferdcel bl v yiel (f3ect der 3ps J2d21)|

ol9mic Pl-3ifuriea Sactudic PRUReE, Aas d ai 2012-2013 & aftfo
crRapil &1 v gfer (Bodt aen sE)sl dur) dell 3o U2 cRAM3Ie gfidcer |

olglolcl dI-3ifuica Sactudic dRURGL, fuas & ai 2012-2013 & ®riwn
I IR gRI AWeten B v g (BTt aen spEjst Axm=un),

(Placed in Library, See No. LT 10148/15/13)

dieRt TRl Bis olglelcl sRBeckie 3ift wofiocare ARbIcs, SRIYZ & ai
2012-2013 & aiff yferdcoet B v yfer (Boct den st Jivmun) den
A T

(@) dkert avur Bis deeict $Becye sl wsficasct ARbIdsT, sRige & ad

(11)(e)

Gy

(cfior)

(12) (eo)

(@)

2012-2013 & DRImIr DI IRDR gRI 3Wetie G v gl (Bodt den sp)si
JIp)|

(Placed in Library, See No. LT 10149/15/13)

ol9lolcl WSkl 3B ¥ec dI-sifudfea dai feifdies, odl fas
ad 2012-2013 & arftio yferdcer &l v yfer (Boct den sosh
JIDBIN)|

oSl9lelel Ws29l 3K Icc DI-3ifuiea da=1 feifdics, ordl #as & aif 2012-
2013 & aiftf crRall &t v gft (Boct den sE)eh rd2vr) den Jof '
CRAMZIST Yfdcel |

oSlgrolcl s 29ml 3if Iee pI-3ifudfeq da= feiies, ordl sias & adf 2012-
2013 & orim2ur & DR grI wiien & ve yftr (Bodh der sivjsh
JATD)|

(Placed in Library, See No. LT 10150/15/13)

Sl9relel Bofibearel dlI-3ifufed ARDIsT bs2ol it siEen foifdes, o fSecht
& ad 2012-2013 & aiftfo yfecoer & wa gfer (Bodt aen sisfett Jizmzon)
el cRauSifeT T

SloreleT Bafiabeael dl-sifusfea ARbicsT Wseolal 3w sfeen feifdics, oS fEoch
& af 2012-2013 P DrIwU DI IRBR grRI Aeten 6 ve yfd (Bodt aen
Bowige:ezeenuyl

(Placed in Library, See No. LT 10151/15/13)



(13) (o)  sifer s WSyoror siiw DBr-siidRa Bufsior et fifi's, Fas ¥ af 2012-
2013 & aftfs yfdcal 1 v yfer (Boch e s@)sht 2izaur) den
cRam3igE R

(a‘[) sifet stS= wsoml sift @I-sifusiea Rufoel e fefdies, fas & ad 2012-
2013 & oricwur O DR gRI Ater & v ity (Rodt aer sp)sh
JIP)|

(Placed in Library, See No. LT 10152/15/13)

(14)(o®) oioroIcT WYMol 3B 3idel dI-sifudfea dat vrs Bfse AR
feifdes, o8 fooct & ad 2012-2013 & aiftfe yferdga &t vd
gfer (f3odt aen sP)sh 22|

() otgmic BS29ml SHE sidor BI-sifuea Ja vus Pfse AARIS fei#Cs, orf
et b af 2012-2013 & aiftfes crail Ht vep yfey (Bact aen spjsh
JAIPDI0T) el 3ol U TRAMSIEI Yferdcel |

(cfior)  oteroict W29 3iiw 3idol BI-sifuica da=1 vus Pfsc ARMRICH fCifics, o
feecht b ad 2012-2013 & DRIl O IeDdR grI Witen 6 v yf (Badt
el 3Pl Jxaun),

(Placed in Library, See No. LT 10153/15/13)

(15)(ep) aioIad Dl-sifudea vefibcar BUS 2o SAciudic IaA WSIgeT
fefdies, ordt s ® ad 2012-2013 & aiftio yfedcor bl ed
yfer (f&ect aen sE)st )|

(1) oteroict Pr-difuiea voficar vUs Fcl Sdciudic oA WS fefcs, ordt
#igs 3 af 2012-2013 3 aftfr el 6t v gfer (o<t aer sijsh
JIPDI0T) Tl 3ol U CRAMSIEI Yferdcel |

(cftor)  oteroict @r-sifufea voflvcaz vUs Fcl Sdctudic JaA WsI9mw fefics, oidh
#igs & a 2012-2013 & DrI®U1 O FRDR gRI Aelisn B v yft (Bect
eI 3id)Git Jxaun),

(Placed in Library, See No. LT 10154/15/13)

(16) smaga® axq siférforme, 1955 &l arr 3 & sideid SI3l forolferRaa sifiRmensll o vw-vd yfer (fBodt der spsh
IFDN)-

(u) @r1.30. 3058(3r) St 8 srqeR, 2013 & #RA P Aswucy A YIS
3C I qel SRID gRI 33 3feeIRAd IRE DICHISSS IAID DI 5A
3IfERIcel b YbIget bl ARl A 3 af &t smftr & few st
foperr sRIT 3 |

(@1) wor.3m 3540(s1) Sit 29 saz, 2013 & 9Rd B IUSiud A YbIida
8o & aer rib grr 10 #s5, 2011 & siffpaon 2. 131
1024(a1) 31 feraRt Jdoherat fpw o1 3 |

(dior) 3Idep (foriqun) dien dohersr 3nger, 2013 St 29 odaz, 2013 &
A P iU 3 3ifeRIdel 3. P13 3541(31) 3 ybIfsi gam e
|

(@r) oor.3m 3542(ar) st 29 ordaR, 2013 & A B IS A YbIfdId
82 d den SRib gr1 22 Sel, 2012 & siféRmon 3. I3




1421 (1) 3 ooferuer Jdoierst fopw a1e 3 |

(Placed in Library, See No. LT 10155/15/13)

(17) oouott srferforrar, 1956 b et 619@ &t 3uenr (1) & sideia foweifeif3aa uqi & vaw-vd yfer (fasct aen sE)st

DN~

(o)  SIGRIA ¥}c ASA DRURM feifdies, sitioler & ad 2012-2013
&P DRIDW bl DR gRI JWter |

(@)  IeRIA IR MgA PRUE fifdes, shtflopr P ad 2012-2013

DI AfYD yfedcol, CcRAWIMSACRI der 3o W oRIgm-
HaICRATUINEID i ferufvr |

(Placed in Library, See No. LT 10156/15/13)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI

ADHIR CHOWDHURY): Madam, I beg to lay on the Table a copy each

of the following papers (Hindi and English versions) under sub-section

(1) of Section 619A of the Companies Act, 1956:-

(1) M Review by the Government of the working of the
Dedicated Freight Corridor Corporation of India
Limited, New Delhi, for the year 2012-2013.

(i) Annual Report of the Dedicated Freight Corridor

Corporation of India Limited, New Delhi, for the year
2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10157/15/13)
(2) (i)  Review by the Government of the working of the
Indian Railway Finance Corporation Limited, New
Delhi, for the year 2012-2013.

(i)  Annual Report of the Indian Railway Finance
Corporation Limited, New Delhi, for the year 2012-
2013, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10158/15/13)
(3 (i)  Review by the Government of the working of the



Container Corporation of India Limited, New Delhi,
for the year 2012-2013.

(i) Annual Report of the Container Corporation of India
Limited, New Delhi, for the vyear 2012-2013,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 10159/15/13)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI SARVEY SATYANARAYANA):
Madam, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under Section 10 of the National Highways Act,

1956 :-

(Vi)

(ix)

S.0. 2181(E) published in Gazette of India dated 17th July, 2013, authorising the District Land Acquisition
Officer, Latehar, as the competent authority to acquire land for building, maintenance, management and
operation of National Highway No. 99 in the State of Jharkhand

S.0. 2653(E) published in Gazette of India dated 25t November, 2011, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 5 (Chilakaluripet-Vijayawada
Section) in the State of Andhra Pradesh.

S.0. 2651(E) published in Gazette of India dated 25" November, 2011, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 5 (Vijayawada Bypass Section) in
the State of Andhra Pradesh.

S.0. 2715(E) published in Gazette of India dated 29t" November, 2011, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 5 (different Section) in the State
of Andhra Pradesh.

S.0. 84(E) published in Gazette of India dated 8t January, 2013, making certain amendments in the
Notification No. S.0. 2943(E) dated 18t November, 2009.

S.0. 1830(E) published in Gazette of India dated 8 August, 2011, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.

(Placed in Library, See No. LT 10160/15/13)
S.0. 106(E) published in Gazette of India dated 20th January, 2012, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.
S.0. 2660(E) published in Gazette of India dated 25t" November, 2011, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in
the State of Andhra Pradesh.
S.0. 1826(E) published in Gazette of India dated 8 August, 2011, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 202 (Hyderabad-Yadgiri Section) in the
State of Andhra Pradesh.



)

()

S.0. 117(E) published in Gazette of India dated 20t January, 2012, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.

S.0. 2631(E) published in Gazette of India dated 251" November, 2011, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 9 (Hyderabad-Vijayawada Section)
in the State of Andhra Pradesh.

(xii) S.0. 2589(E) published in Gazette of India dated 29t October, 2012, regarding acquisition of land for building,

(xiii)

(xiv)

(xv)

maintenance, management and operation of National Highway No. 9 (Solapur-Sangareddy Section) in the State
of Andhra Pradesh.

S.0. 2773(E) published in Gazette of India dated 22"d November, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 5 (Hanuman Junction Bypass
Section) in the State of Andhra Pradesh.

S.0. 2124(E) published in Gazette of India dated 8th September, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 9 (Solapur-Sangareddy Section) in
the State of Andhra Pradesh.

S.0. 1829(E) published in Gazette of India dated 14t August, 2012, authorising the Officers, mentioned,

therein, as the competent authority to acquire land for building, maintenance, management and operation of
National Highway No. 202 in the State of Andhra Pradesh.

(xi) S.0. 1870(E) published in Gazette of India dated 17th August, 2012, regarding acquisition of land for building,

(xvii)

(xviii)

(xix)

(i)

maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.

S.0. 100(E) published in Gazette of India dated 8t January, 2013, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 202 (Yadgiri-Warangal Section) in the State
of Andhra Pradesh.

S.0. 2084(E) published in Gazette of India dated 7t September, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in
the State of Andhra Pradesh.

(Placed in Library, See No. LT 10161/15/13)
S.0. 1383(E) published in Gazette of India dated 18t June, 2012, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.
S.0. 74(E) published in Gazette of India dated 7t" January, 2013, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 18 (Kadapa-Kurnool Section) in the State of
Andhra Pradesh.
S.0. 2124(E) published in Gazette of India dated 8t September, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 9 (Solapur-Sangareddy Section) in
the State of Andhra Pradesh.
S.0. 2773(E) published in Gazette of India dated 22"d November, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 5 (Hanuman Junction Bypass
Section) in the State of Andhra Pradesh.

(xxii) S.0. 2854(E) published in Gazette of India dated 7th December, 2012, regarding acquisition of land for building,

(xv)

(o)

maintenance, management and operation of National Highway No. 17 (Kannur Section) in the State of Kerala.

S.0. 2257(E) published in Gazette of India dated 20t September, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 17 (Kasaragod Section) in the
State of Kerala.
S.0. 2267(E) published in Gazette of India dated 20t September, 2012, regarding acquisition of land for
building, maintenance, management and operation of National Highway No. 17 (Kasaragod Section) in the
State of Kerala.

(i) S.0. 72(E) published in Gazette of India dated 7th January, 2013, regarding acquisition of land for building,



maintenance, management and operation of National Highway No. 17 in the State of Kerala.

(i) S.0. 2643(E) published in Gazette of India dated 30t October, 2012, regarding acquisition of land for building,
maintenance, management and operation of National Highway No. 17 (Kannur Section) in the State of Kerala.

(Placed in Library, See No. LT 10162/15/13)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI P. BALRAM NAIK): Madam,
I beg to lay on the Table:-

(1) A copy of the following papers (Hindi and English versions) under Section 15 of the National Commission for Backward
Classes Act, 1993:-

(i) Report of the National Commission for Backward Classes,
New Delhi, for the year 2009-2010, alongwith Audited
Accounts.

(i)  Action Taken Memorandum on the recommendations
contained in the Annual Report of the National
Commission for Backward Classes, New Delhi, for the
year 2009-2010.

(2)  Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 10163/15/13)
(3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-
(i)  Review by the Government of the working of the
National Backward Classes Finance and Development
Corporation, New Delhi, for the year 2012-2013.
(i)  Annual Report of the National Backward Classes
Finance and Development Corporation, New Delhi, for
the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10164/15/13)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (DR. E.M. S. NATCHIAPPAN): Madam, I beg
to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-
(@) 0] Review by the Government of the working of the
MMTC Limited, New Delhi, for the year 2012-2013.
(i)  Annual Report of the MMTC Limited, New Delhi, for
the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10165/15/13)
(b) (i)  Review by the Government of the working of the



(©

(d)

(e)

(2)

(3

(i)

(ii)

()
(ii)

(ii)

()

(if)

(iii)

Export Credit Guarantee Corporation of India Limited,
Mumbai, for the year 2012-2013.

Annual  Report of the Export Credit Guarantee
Corporation of India Limited, Mumbai, for the year
2012-2013, alongwith  Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10166/15/13)
Review by the Government of the working of the Delhi
Mumbai Industrial Corridor Development Corporation
Limited, New Delhi, for the year 2012-2013.
Annual Report of the Delhi Mumbai Industrial Corridor
Development Corporation Limited, New Delhi, for the
year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10167/15/13)

Review by the Government of the working of the PEC
Limited, New Delhi, for the year 2012-2013.

Annual Report of the PEC Limited, New Delhi, for the
year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10168/15/13)
Review by the Government of the working of the STC
Limited, New Delhi, for the year 2012-2013.
Annual Report of the STC Limited, New Delhi, for the
year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 10169/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Agricultural and Processed Food
Products Export Development Authority, New Delhi,
for the year 2012-2013.
A copy of the Annual Accounts (Hindi and English
versions) of the Agricultural and Processed Food
Products Export Development Authority, New Delhi,
for the year 2012-2013, together with Audit Report
thereon.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Agricultural and
Processed Food Products Export Development
Authority, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10170/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Rubber Board, Kottayam, for the year
2012-2013.



(4)

&)

(6)

()

(8)

9

(ii)

(iiif)

()

(ii)

(i)

(ii)

()

(i)

(i)

()

(i)

()

A copy of the Annual Accounts (Hindi and English
versions) of the Rubber Board, Kottayam, for the year
2012-2013, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Rubber Board,
Kottayam, for the year 2012-2013.

(Placed in Library, See No. LT 10171/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Federation of Indian Export
Organisations, New Delhi, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Federation of
Indian Export Organisations, New Delhi, for the year
2012-2013.

(Placed in Library, See No. LT 10172/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Footwear Design and Development
Institute, Noida, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Footwear
Design and Development Institute, Noida, for the year
2012-2013.

(Placed in Library, See No. LT 10173/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Sports Goods Export Promotion
Council, New Delhi, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Sports Goods
Export Promotion Council, New Delhi, for the year
2012-2013.

(Placed in Library, See No. LT 10174/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Council for Leather Exports, Chennai,
for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Council for
Leather Exports, Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 10175/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Central Manufacturing Technology
Institute, Bangalore, for the vyear 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Central
Manufacturing Technology Institute, Bangalore, for the
year 2012-2013.

(Placed in Library, See No. LT 10176/15/13)
A copy of the Annual Report (Hindi and English



(10)

(11)

(12)

(13)

(14)

(ii)

(

)

(if)

()

(i)

(

)

(ii)

(i)

(ii)

(

)

versions) of the Gems and Jewellery Cluster (M/s Sar
Infracon Gujarat), Surat, for the year 2012-2013,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Gems and
Jewellery Cluster (M/s Sar Infracon Gujarat), Surat, for
the year 2012-2013.

(Placed in Library, See No. LT 10177/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Engineering and Technology Cluster
(M/s Trichy Engineering and Technology Cluster),
Trichy, for the year 2012-2013, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Engineering and
Technology Cluster (M/s Trichy Engineering and
Technology Cluster), Trichy, for the year 2012-2013,
alongwith Audited Accounts.

(Placed in Library, See No. LT 10178/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Leather Cluster (M/s Industrial
Infrastructure Services Limited), Kanpur, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Leather Cluster
(M/s Industrial Infrastructure Services Limited),
Kanpur, for the year 2012-2013.

(Placed in Library, See No. LT 10179/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Auto Cluster (M/s Marathwada Auto
Cluster), Aurangabad, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Auto Cluster
(M/s Marathwada Auto Cluster), Aurangabad, for the
year 2012-2013.

(Placed in Library, See No. LT 10180/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Rubber Park (M/s South Asia Rubber
and Polymers Park Limited), Howrah, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Rubber Park
(M/s South Asia Rubber and Polymers Park Limited),
Howrah, for the year 2012-2013.

(Placed in Library, See No. LT 10181/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Foundry Cluster (M/s Kolhapur
Engineering Association), Kolhapur, for the year 2012-
2013, alongwith Audited Accounts.



(15)

(16)

(17)

(18)

(19)

(ii)

()

(i)

()

(ii)

(i)

(ii)

()

(i)

()

(i)

A copy of the Review (Hindi and English versions) by
the Government of the working of the Foundry Cluster
(M/s Kolhapur Engineering Association), Kolhapur, for
the year 2012-2013.

(Placed in Library, See No. LT 10182/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Pandhurna Industrial Park (M/s
Chhindwara Infrastructure Private Limited),
Chhindwara, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Pandhurna
Industrial Park (M/s Chhindwara Infrastructure Private
Limited), Chhindwara, for the year 2012-2013.

(Placed in Library, See No. LT 10183/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Central Pulp and Paper Research
Institute, Saharanpur, for the year 2012-2013,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Pulp and
Paper Research Institute, Saharanpur, for the year
2012-2013.

(Placed in Library, See No. LT 10184/15/13)
A copy of the Annual Report (Hindi and English
versions) of the EEPC India (formerly Engineering
Export Promotion Council), Kolkata, for the year 2012-
2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the EEPC India
(formerly Engineering Export Promotion Council),
Kolkata, for the year 2012-2013.

(Placed in Library, See No. LT 10184A/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Pharmaceuticals Export Promotion
Council, Hyderabad, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Pharmaceuticals
Export Promotion Council, Hyderabad, for the year
2012-2013.

(Placed in Library, See No. LT 10185/15/13)
A copy of the Annual Report (Hindi and English
versions) of the Tobacco Board, Guntur, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Tobacco Board,
Guntur, for the year 2012-2013.

(Placed in Library, See No. LT 10186/15/13)



(200 (i) A copy of theAnnual Report (Hindi and English
versions) of the Tea Board of India, Kolkata, for the
year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English
versions) of the Tea Board of India, Kolkata, for the
year 2012-2013, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Tea Board of
India, Kolkata, for the year 2012-2013.

(Placed in Library, See No. LT 10187/15/13)

) A copy of the Annual Report (Hindi and English

versions) of the Gem and Jewellery Export Promotion
Council, Mumbai, for the year 2012-2013, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Gem and
Jewellery Export Promotion Council, Mumbai, for the
year 2012-2013.

(21)  (

(Placed in Library, See No. LT 10188/15/13)
) A copy of the Annual Report (Hindi and English
versions) of the Indian Diamond Institute, Surat, for
the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Indian Diamond
Institute, Surat, for the year 2012-2013.

(22) (i

(Placed in Library, See No. LT 10189/15/13)

) A copy of theAnnual Report (Hindi and English

versions) of the Indian Rubber Manufacturers

Research Association, Thane, for the year 2012-2013,
alongwith Audited Accounts.

(23)  «(

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Indian Rubber
Manufacturers Research Association, Thane, for the
year 2012-2013.

(Placed in Library, See No. LT 10190/15/13)

) A copy of the Annual Report (Hindi and English

versions) of the Cashew Export Promotion Council of
India, Kollam, for the year 2012-2013, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the Cashew Export
Promotion Council of India, Kollam, for the year 2012-
2013.

(24) (i

(Placed in Library, See No. LT 10191/15/13)

(25) A copy of Notification No. S.0. 2689(E) (Hindi and English versions) published in Gazette of India dated 6t

September, 2013, making certain amendments in Notification No. S.0. 1105(E) dated 11t October, 2004 issued under
Section 18G of the Industries (Development and Regulation) Act, 1951.



(Placed in Library, See No. LT 10192/15/13)

...(Interruptions)



